
FORM G 
INVITATION FOR EXPRESSION OF INTEREST FOR 

SANTOSHI BARRIER FILM INDIA PRIVATE LIMITED OPERATING IN BUSINESS OF 
PLASTICS SECTOR AT NAGPUR, MAHARASHTRA. 

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency 

Resolution Process for Corporate Persons) Regulations, 2016) 

RELEVANT PARTICULARS 
1. Name of the corporate debtor along with 

PAN/ CIN/ LLP No. 
Santoshi Barrier Film India Private 
Limited.  
Pan No.: AANCS3213P 
CIN: U25203MH2009PTC214185 

2. Address of the registered office Plot No D-51, Butibori Industrial Area, 
Village Gangapur, Taluka Hingna, 
Nagpur-441122, Maharashtra 

3. URL of website Not Available WITH RP 
4. Details of place where majority of fixed 

assets are located 
Nagpur, Maharashtra 

5. Installed capacity of main products/ 
services 

Not Available 

6. Quantity and value of main products/ 
services sold in last financial year 

Quantity: Not Available 
Value:  

7. Number of employees/ workmen Not Available 
8. Further details including last available 

financial statements (with schedules) of two 
years, lists of creditors, relevant dates for 
subsequent events of the process are 
available at: 

All Documents can be obtained by 
sending email at Process E-mail id: 
santoshibarrier.ibc@gmail.com, 
palakdesai77@gmail.com   

9. Eligibility for resolution applicants under 
section 25(2)(h) of the Code is      available at: 

Can be obtained by sending email 
at Process E-mail id: 
santoshibarrier.ibc@gmail.com, 
palakdesai77@gmail.com 

10. Last date for receipt of expression of 
interest 

25th July, 2023 

11. Date of issue of provisional list of 
prospective resolution applicants 

1st August, 2023 

12. Last date for submission of objections to 
provisional list 

7th August, 2023 

13. Process email id to submit EOI santoshibarrier.ibc@gmail.com, 

 
1) All the EOI’s received will be reviewed by Resolution Professional (RP) as well as 

the Committee of Creditors (CoC) and thereafter further information/documents 
related to the process will be provided to the shortlisted parties. The RP/COC 
shall have discretion to change the criteria for the EOI at any point of time.  

  



2) Further details are set out in detailed Invitation of Expression of Interest (EOI), 
which are to be read together with associated disclaimers and qualifications in 
EOI.  

SD/- 

CS Palak Swapnil Desai 
Resolution Professional  
Insolvency Professional - Regn. No.: IBBI/IPA-001/IP-P01517/2019 -2020/12515  
AFA No: AA1/10490/02/150323/103976 (valid till 21st November, 2023)  
Reg. Add: Flat No 901, 9th Floor, Park Vistas, Opp. Lallubhai Park, Near MTNL,  
Andheri (W), Mumbai-400 058 

For, Santoshi Barrier Film India Private Limited 

 

Date: 22nd June, 2023  

Place: Mumbai 
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